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As far as the statistics are concerned,
these statistics are both nationl as well as
international, and we have statistics which
are supplied by the State Governments. As
early as the 15th of March we have replied to
a question in this very House about the
number of accidents in each of the States for
the last three years, the number of persons
killed and the number of persons injured. We
have to depend wupon the State
Governments for this.

SHRI G. SWAMINATHAN:
Which State has the highest number of
accidents and which has the lowest?

SHRI K. P. UNNIKRISHNAN:
Well, the highest accidents have taken
place in Maharashtra, 31, 696, followed by
Tamil Nadu, 28, 581.

SHRI G. SWAMINATHAN:
What is the percentage?

SHRI K. P. UNNIKRISHNAN: I am
talking about the number of accidents, the
number of persons killed and the number of
persons injured. {Interruptions) This let us
not mix up.

SHRI G. SWAMINATHAN:
The all India average you have given. For
Maharashtra and Tamil Nadu you can give.

SHRI K. P. UNNIKRISHNAN: This
is the figure provided, as I have said, by the
International Road Federation, Washington.

MR. CHAIRMAN: Have you got the
percentage for the States?

SHRI K. P. UNNIKRISHNAN: Yes. I
shall lay them on the Table of the house.

SHRI G. SWAMINATHAN: You
have derived the all-India percentage. You
should have the percentages for the States
also.
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SHRI K. P. UNNIKRISHNAN: I shall
lay them on the Table of the House.

J & K Terrorists in the Capital

*303. SHRI KRISHAN LAL SHARMA:
Will the Minister of HOME AFFAIRS be
pleased to state:

(@) whether Government  are
aware that a larrge number of
terrorists who were hitherto operating in
Jammu and Kashmir, have shifted to Delhi
for their activities;

(b) whether Government are also aware
that these terrorists have taken shelter in
various guest houses in the city;

(c) whether Government are also aware
that most of these guest houses are unlicensed
and are owned by people of dubious
background; and

(d) if so, what steps Government propose
to take in this regard?

THE MINISTER OF HOME AFFAIRS
(SHRI MUFTI MOHAMMAD SAYEED):
(a) No, Sir. There are, however, reports that
some terrorists operating in Jammu and
Kashmir have been visiting
Delhi.

(b) Delhi police have reported that no
such instance has come to their notice

(©) and (d) Some of the guest houses
in Delhi are unlicensed. Necessary action
under tue law is taken where warranted.
Frequent checks are also made by the Delhi
Police for detecting undesirable elements.
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SHRISUKMALSEN: Of course the
question is confined to Delh., May I know
from the hon. Minister by a little expanding
the question whether the Government has got
information that they are also infiltrating in
other big cities of the country like Bombay,
Calcutta Madras ?

I am saying this because in Bombay
also some bombs were found or had exploded
at the railway station or at other places.
These people are infiltrating in various
places. Has the Government got any
information about the Kashmiri terrorists
infiltrating in various parts of the country?
What is the information the hon. Minister
has got?
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SHRI TINDIVANAM G.
VENKATRAMAN: Mr. Chairman Sir, may
I know from the Minister whether they have
identified the three persons who have
travelled in Vayudoot which was pointed ou
by my friend from the other side? If so,
what action has been taken in this regard?

SHRI SUBODH  KANT
SAHAY: As I said earlier, we will collect the
information and accordingly we will inform
the hon. Member.

Printing Press of Postal Department at
Bhubaneswar

*304. SHRI BASUDEB MOHA-PATRA:
Will the Minister of COMMUNICATIONS
be pleased to state:

(@) whether it is a fact that the Postal
Department have a printing Press of their
own at Bhubaneswar for printing the
various forms needed for the Postal
Department;

(b) if so, what is the annual turnover
of the Press;

(c) the amount spent per annum for the
Press;

(d) whether the Postal Department
propose to print Envelopes, Post Cards and
Stamps in the Press; and

(e) if so, by when it is likely to be
started ?

THE MINISTER OF STATE
(INDEPENDENT CHARGE) OF THE
MINISTRY OF COMMUNICATIONS
(SHRI JANESHWAR MISHRA): (a) Yes,
Sir.

(b) Forms and publications printed on
932. 29 metric tons of paper in the year
1989-90..

() Rs. 42. 97 lakhs as per preliminary
accounts for the year 1989-90 excluding the
cost of paper.

(d) No, Sir.



